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(b) Originally the D.V.S. building
at Dhanbag was licensed at a nomi-
na] fee for opening of a staff manag-
€d high school. The Railway staff at
Dhanbad was not able to open the
high school even after the building
was licensed to them for the purpose.
Subsequently the Central School
~authorities approathed the railway
for shifting their school from the
Mines Campus area, to Railway colony
as the Mines authorities were not in
a pesition to provide them additional
facilities for the expansion of their
'school. As shifting of the Central
“School to Railway colony would
‘Teadily fill the gap in available
educational facilitieg to the railway-
men in the area, the request was
*favourably considered and the D. V. S.
building was licensed to the Central
School authorities. The Central
School authorities are taking steps to
shift their main school from the
‘Mines Campus to the Railway colony.
In the process there seems to be
~some resistance from the Mines’ staff
and this issue is being sorted out by
those authorities. With the final
- shifting of the Central School to the
"Railway Colony. availability of edu-
cational facilities for the children of

railwaymen would be greatly streng- -

thened. This will be further re-
viewed in case the Central School
authorities fail in their move to shift
~the school to railway colony.

“Miain Office of Bongaigaon Refinery and
“"Petrochemicals Complex in New Delhi

220. SHRI AHMED HUSSAIN; Will
‘the Minister of PETROLEUM AND
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether the main office of the
"Bongaigaon Refinery and Petrochemi-
«als Complex are located at New
" Delhi without any proper justification;

(b) the reasons why it is located
in New Delhi when the project is lo-
cated at Bongaigaon and why the
‘work at New Delhi cannot be manag-
~ed by simply keeping a liaison office;
-and
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(¢) when do Government propose
to shift the office from New Delhi to
the project site?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): "(a) to (c).
Bongaigaon Refinery and Petrochemi-
cals Limited (BRPL) was incorporated
as a separate company in February,
1974. Before that the work relating
to the implementation of the rroject
was being handled by Indian Petro-
chemicals Corporation Limited, and
certain officers who were handling this
work were stationed at New Delhi.
Even after incorporation of BRPL as
a separate company, most of the offi-
cers of the newly incorporated company
including the Managing Director con-
tinued to function from New Delhi
primarily because of the following
reasons;—

1. The work at the project site
being still in preliminary
stages did not require the
whole time presence of Manag-
ing Director and bulk of the
other administrative staff.

2. A large number of matters gon-
nected with the implementa-
tion of the project, e.g. getting
various clearances from the
Government departments, ne-
gotiations with prospective
foreign collaborators as well
as with BRPL’s engmneering
consultants M/s. Engineers
India Limited could be attend-
ed to more effectively frons
New Del4i.

3. The project site namely Bongai-
gaon did not have acequate
office or residential accommo-
dation which had to be bhuilt
up over a period of time.

Nonetheless a site office had been
set up at Bongaigaon and more and
more staff are heing  progressively
transferred to the site office as per the
need for their presence at the project
site.
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. It is expecteq that most of the
officers of BRPL will shift {o the site
shortly and only officers required for
liaison work would be left at New
Delhi,
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